\ CENTRAL ADMINISTRATIVE TRIBUNAL ,

JABALPUR BENCH, JABALPUR ,
Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

......................................................

VERSUS
S s 2] B |
............. Y ...........................r./,....,....................-Rgspondent(s)

Tribunal in the above mentioned case is forwarded herewith for necessary action.

" Acopyofthe ORDER dated .......... " /7= TCo. ... passed by the Hon'ble

6122004 - . |
Shri JsP.Kushwaha for appiicant.
Shri S.Ke.Jain for responcents. :
The lescned counsel for the applivant
seeks permission to‘withdraw‘this OAs
He is permitted to withdraw this OA with
a liberty to approach the Tribunal if he

still feels aggrieved and so advised,

8
o This OB is disposed of accordingly. (
No costs, e . N
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